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(b) if so, what 15 the reason there-
for and on what grounds the applica-
tions for the grant of licences of 140
wholesale dealers were rejected,

(c) whether 1t 1s also a facl that
the wholesale dealers, who have been
given licences, 1nclude some of the
dealers who have either been black-
listed or whose licences had already
been cancelled; and

(d) whether 1t 15 a fact that no
wholesale dealer of the colonies
situated on the other side of Jamuna
and of Delhi Cantonment has been
given licence and as a result thereof
difficulty 1s being experienced in the
distmbution 6f sugar®]
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+{Tue MINISTER or FOOD anp
AGRICULTURE (Ssrr C. SuBRAMA-
N1am): (a) Since June sugar is be-
ing allotted to only 64 out of 220
wholesale sugar dealers 1n Delhi

(b) This has been done with a view
to ensure adequate supervision over
distribution of sugar in Delhi.

(¢) No, Sir.

(d) Yes, Sir. But it has not result-
ed in any difficulty 1n the distribution
of sugar ]

+[ 1 English translation

[RAJYA SABHA ]

to Questions 2200

RECOMMENDATIONs OF THE Ap Hoc
CoMMITTEE oN TOURISM

*469, Ser1 OM MEHTA: Wil the
Minister of TRANSPORT be pleased to
refer to the reply given to Starred
Question No 64 1n the Rajya Sabha
on the 1st June, 1964 and state what
are the recommendations of the Ad
Hoc Committee on Tourism appoint-
ed by Government in March, 1963 and
what are the recommendations on
which Government have taken action
since then”

THE MINISTER or TRANSPORT
(SRt RAJ BaHADUR)* The principal
recommendations of the Report and
the decisions taken by Government by
way of implementation of these re-
commendations were indicated in the
Government Resolution  copies of
which were attached to the reply to
Unstarred Question No 23 answered
i the Rajya Sabha on 1st June, 1964

PRICES OF CONSUMER GOODS SOLD
THROUGH CO-OPERATIVE STORES

*470 SHr1 N PATRA: Will the
Minister of CommunITy DEVELOP-
MENT AND CoO-OPERATION be pleased to
state:

(a) whether he is aware that the
prices of one and the same kind of
consumer goods vary from one con-
sumer co-operative store to another
co-operative store situated in New
Delhi; and

(b) 1f so, the reason thereof?

Tue DEPUTY MINISTER 1IN THE
MINISTRY or COMMUNITY DEVE-
LOPMENT anp CO-OPERATION
(Surr B. S MurtHY): (a) Yes, Sir.

(b) Prices of consumer goods which
are not fixed by Government or by
the manufacturers sometimes vary
from one store to another mainly due
to the following reasons:

(1) Differences in the price at
which stocks are purchased.



